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Petition(s) for Special Leave to Appeal (Civil) No(s).18405/2012

(From the judgenent and order dated 06/06/2012 in WA No.79/2012 of
H GH COURT OF GUWAHATI , ASSAM

MAA Bl NDA EXPRESS CARRI ER AND ANR. Petitioner(s)
VERSUS
NORTHEAST FRONTI ER RAI LWAY AND ORS. Respondent (s)

(Wth appln(s) for directions and office report)
(For Final Disposal)
Date: 13/08/ 2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE T.S. THAKUR
HON BLE MR JUSTI CE VI KRAMAJI T SEN

For Petitioner(s) Dr. Abhi shek Manu Si nghvi, Sr. Adv.
C. Mikund, Adv.

Pri yankar Saha, Adv.

Ekt a Bhasi n, Adv.

Pankaj Sai n, Adv.

Ani t Bhandari , Adv.

Charul Sarin, Adv.

Bi j oy Kumar Jai n, Adv.
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For Respondent (s) M. R P. Bhatt, Sr. Adv.
A. K. Srivast ava, Adv.

Vi kas Mal hotra, Adv.

P. Agrawal a, Adv.

Raj at Mat hur, Adv.

Shreekant N. Terdal, Adv.
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UPON hearing counsel the Court made the follow ng
ORDER

Argument s concl uded.
Judgnent reserved.

The

One week’s tine is granted to the parties to file witten

st at enent s.

| (Mahabir Singh) | (Veena Kher a) |
| Court Master | Court Master |



